485 Papers Laid
a copy of the Memorandum of Understand-
ing for the year 1991-92 between the Water
and Power Consultancy Services (India)
Limited andthe Ministry of Water Resources
(Hindi and English versions). [Placed in Li-
brary. See No. LT-1656/92]

Ahnuaa Report and Review on the
al Thermal Powsr
Corporation Ltd., New Deihl for 1990-91
and a?atament for gelay in laying these
Pepersetc. .

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (3HRI
KALP NATH RAI): | beg to lay on the Table

(1) Acopy of the following papers
(Hindi and English versions;
under sub-saction (1) of section
619A of the Companies Ac!.
1956:-

(i) Reviewby the Government onthe
working of the National Therma!
Power Coporation Limited. New
Delhi, for the year 1990-G1.

(ii) Annual Report of the Nationa! Ther-
mal Power Corporation i.mited,
New Delhi, for the year 1990-91
along with Audited Accounts and
comments of the Comptroller and
Auditor General thereon.

(2)A statement (Hindi and English Ver-
sions)showing reasons for do'ayin
laying the papers mentioned at (1)
above. [Placad in Library. SeeNo.
LT-1857/92)

(3)A copy of the Memorandum of Under-
standing for the year 1991-32 be-
tween the National Hydroclectric
Power Corporation Limited andthe
Department of Power, Ministry of

CHAITRA 10, 1914 (SAKA)

Messages from R. S. 486

Power and Non-Conventional En-
ergy Sources (Hindi and English
. versions), [Placed in Library. See
No. LT- 16.:8192]
Memorandum of Undarstandmg for
1991-92 between Indian Telephone
Industries Lid and Department of
Telecommunications, etc.

THE DEPUTY MINISTER IN 7" £ MIN-
I5TRY OF COMMUNICATION (SHAI P.V.
RANGAYYA NAIDU): | beq to lay on the
Table—

(1) A copy of the Memorandum of
Underslading tor the year 1991-92
between the Indiar Telephone In-
dustries Limited and the Depart-
ment of Telecommunications, Gov-
ernment of India (Hindi and English
versions). [Piaced in Library. Ses
No. LT- 1659/92]

(2) A copy of the Mimorandum of;Un-
derstanding for the year 1991-92
tetween the Hindustan Teieprint-
ers Limited and the Depariment of
Telecommunications, Government
of India (Hindi and English ver-
sions). [Placed in Library. See No.
LT- 1660/9z)

12.55 hrs.
MESSAGES FROM RAJYA SABHA
[English]

SECRETARY-GENERAL: Sir,1haveto
reportthefollowing messages received from
the Secretary-General of Rajya Sabha:-

(i) * In accordance with the provisions

of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of



